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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) : Yes, Sir. 

(b) The freight earned during the years 
1982-85 from tbis traffic was as under:-

Year Timber PJywood 
(Rs. in lakhs) (Rs. in lakhs) 

--.-- -._------ ....... --.----.--
1882·83 

1983·84 

1984·85 

344 

422 

341 

(c) Yes, Sir, to some extent. 

41 
93 

153 

(d) The traffic movin, in piecemeal was 
partly diverted on account of encouraging 
movement in train loads. All restrictions 
impos·~d were unavoidable. 

(e) In order to attract tea and jute 
traffic, station to station rates have been 
quoted. To attract additional export tea 
traffic an Inland Container 0 epot has also 
been set up at Amingaon (Guwahati). 

Conversion of New Bongaigaon Gaubati 
Ran Line 

3700. SHRI RAMESHWAR NEEKH· 
RA: Will the Ivfinister of TRANSPORT 
be pleased to.stafe : 

(a) whetber Railways have already 
spent approximately Rs. 50 erore~ for con-
version of met er gauge railway track into 
broad gauge between New Bongaigaon and 
Oaubati ; 

(b) whether it is a fact that goods tra .. 
ffic i~ not permitt ed by broad gauge exc..!pt 
for tea from Gaubafi; and 

(c) jf so, the reasons for not carrying 
timber traffic to a11 over India in order to 
earn .Rs. 10 lakhs per day as Railway 
freight from Gauhati1 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDI-A) : (a) The ex. 
penditure upto 31 3 1985 is Rs. 73.66 
crorol, 

(b) Tel"minal facilities for dealing wjth 
aU types of loods traffic as well as for 
P!ecemeal traffic have not Jet been pro-
vIded at Guwabati. As such, inward rake' 
loads on1y are beiDg dealt with. As in the 
return direction traffic in rake loads except 
tea is not available, outward goods traffic 
is not being loaded at Guwabati. 

(c) The timber traffic to destinations all 
over India is being carried over Metre 
?auge and. Broad Gauge system by arrang-
Ing transhpJment at New Bongaigaon. 

Steps to facilitate industrial goods tramc 
by rail 

3701. SHRI RAMESHWAR NEEKH .. 
RA : Will the Minister of TRANSPORT 
be pI eased to stat e : 

(a) whether Railways have provided 
the private/public Railway sidings to tbe 
Private/Government Undertakings to 
bring their raw material in their industries 
to manufacture their goods; 

(b) whetber private/public Government 
Undertakings industries namely cement 
steel pJants etc. are despatching thei; 
finished product/goods by road instead of 
rail; 

(c) the reasons as to why the railways 
have not changed their rules suitably so 
as to enable these industries to transport 
their finished good~ by rail when rai1ways 
bring their raw material up to their works; 
and 

(d) whether it is proposed to have 
period i cal meetings between private indus-
try owners, General Managers of the 
Government undertakings and Railway 
Board Officers to ensure close liaison in 
the matter with a view to boost Boods 
traffic by rail? 

THE MINISTER OF SrATE IN THE 
DBPARTMENT OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA) : (a) Yel, Sjr. 

(b) Yes, Sir, partly. 

(c) With a view to inducina 'Siding 
owners to offer ~Ole outward t~ 1D 




